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Today, the case is taken up for pronouncement of order. The order in detail is

recorded separately.

The petition is allowed in terms of its prayer clause and as 'per the order. The
petitioner company is directed to pay a cost of Rs.25,000/- to the Central
Government through the Office of Regional Director (NR)/ROC, as the case may be
and to submit a copy of the draft order of sanctioning of the company sch_eme In
prescribed format before the registry of this Tribunal for the purpose of

authentication.
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